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HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 

O RDER 
N O:- I'? Lf J DATED:- 1~/?/l.mfr 

----~.~~---------------

Sanction is hereby accorded to the additional allotment of funds under Major 
head 2014-Adm. of Justice Sub Head 0488-D&S Judges, under various object heads zn 
favour of below detailed Courts for the year 2016-1 7. 

Rs. I n lacs. 
Name of the court Sal T.E. POL O.E. Office 2071- Elect. 

equipments & P&ORB 
appliances. (NPS) 

Pr. D&S Jud~e. Shopian. ----- ----- ----- ----- 0.20 ----

Pr. D&S Jud~e. Jammu. ----- ----- ----- ----- ----- ----- 16.00 
Pr. D&S Judge, Reasi. ---- ----- 0.30 (For 0.20 ---- ---- ---

repair of 
vehicle 

Pr. D&S Judf!.e, Bandipora .. ----- 0.20 ----- ---- ---- ---- ----
Add!. D&S Judge, Pulwama. ---- ----- 0.20 ----- ----- ----- ----
Add!. D. & s Judge ----- ----- ----- ----- 0. 10 ----- ----
(Matrimonial Cases) Jammu 
C.J.M. Srina~ar. ----- ----- 0.10 ----- ----- ----- ----
C.J.M. Kul~am. ---- ---- ---- ---- ----- 0.07 ---
C. J.M. Samba. ----- ----- ----- ----- ... ... .. ...... 0.01 7 ----
Spi.Mob.Mag, 
1 3'" F. C) 

Rajouri (Under ----- ----- ----- 0.10 ----- ----- ----

Spl. Mob .Mag, 
(Under 13'11 F. C) 

Sri nagar ---- ---- 0.038 0.10 ----- ----- ----

Spi.Mob.Mag. (T) Jammu ---- 0.50 ---- ---- ---- ---- ---
Munsi[f. Bani. ---- ---- ----- ---- ---- 0.07 ----
Munsiff, Chenani. 0. 20 ---- ---- ---- ---- ---- ----
Munsiff, Tangdhar. ---- ----- 0.09 ----- .......... ---- ----

Munsi.ff, Kangan. ---- ---- ----- ---- ---- 0. 10 ----
Munsi.fl, Ra111ban. ----- 0.0'2 ----- ----- ----- ----- ----
Munsi[f. Ma~am. ---- ---- 0.10 0.10 ---- ----- ---- I 

D.M.M(T) Anantnag. ---- 0.10 ----- ----- ----- ----- ----
Addl.Mob.Mag, Dod a . (Under ---- 0.02 ---- ---- ----- ----- ----
13'11 FC) . 
Sub Re~istrar, Jammu ---- ----- 0.05 ----- ----- ----- ----
For Misc. Courts. --
Pr. D&S Judge, Anantnaf!.. O . .fO ---- ---- ---- ---- ---

By Order. (R~~I)-
No: )_,21 <65 -'31.)../ Ac_ 
Copy to:-

Dy. Registrar (Acctts 
Date :- _ \--1-'j )+--?-+\ _)<:,_,_I f.~___ __ 

1-4 Pr. D & S Judge, Sltopian/Jammu/Reasi/Bandipora. 
5. A dd/. D&S Judge, Pubvama 
6. A dd!. D&S Judge, (Matrimonial Cases) Jammu. 
7-9. C. J.M. Srinagar/Kulg am/Samba. 
10. Special Mobile Magistrate (T) Jammu. 
11-12 Special Mobile Magistrate, Rajouri/ Srinagar (Under l f 1

' FC). 
13-18 M unsiff, Bani/Chenani!Tangdhar/Kangan/Ramban/Magam. 
19. District Mob Mag. (T) A nanatuag 
20. A dd/. Mob. Mag, Doda (Under 13'" F. C) 
21. S ub R egistrar , Jammu. 
22. Try Officer, Sub Try. Distt.Court complex, Janipur, Jammu. 
23. Try Officer, S addar Try. S rinagar. 
24-38 Try Officer, Sltopian/R easi/Bandipora!Pulwama/Kulgam/ Samba/Rajouri/BatJi/CheiUtnil 

Tangdhar/Kangan/Rambau/MagamAnantnag!Doda 
. .. .... . .. . ...... Jor information and nl a. 

39. Orderfile. 

~~Pr Registrar (K 


